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are. quite correct .that it was directly
stated, correctly debated and as per the
majority correctly disposed of. But in
the course of the adjournment motion
statements were made here, which are
incorrect. Those statements become a
matler of dispute. This has nothing to
do with the subject matter at all. Ii
has 1o do with the Minister whether
he spoke all untiruth or not.

12.47 hrs.

RE MISCELLANEQOUS ISSUES
RAISED BY MEMBERS
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SHRI SAMAR MUKHERJEE
(Howrah): Sir, I wish to raise the
following serious matter and request

the concerned Minister to make a
statement thereon.

On the 2nd April, 1973, 15,000 wor-
kers of the Bhilaj steel plant were
teargassed and lathi-charged by the
police when they were demonstrating,
demanding equal treatment of non-
operational and operational staff of
the steel plant in the matter of bonus
and incentive in production.

The workers were going to submit a
memorandum to the Minister of Steel
and Mines, Shri Kumaramangalam,
who was in Bhilai on that day. The
demonstration was entirely peaceful

issues

According to the telegram which I
have received from Bhilai, a large
number of workers were injured in
the indiscriminate lathi charge. The
workers have every right to demand
redressal of their grievances from the
concerned Minister peacefully. The re-
pression let loose on the workers by
the police will not be conducive to
the functioning of the steel plant. So,
I wish to raise this matter at this
zero hour i{oday in this House.

SHRI SAMAR GUHA (Contai): Sir,
I have also written to you on this
matiter. I wanl also to draw your
attention 1o the fact that therp were
15,000 workers in Bhilai who have not
only Dbeeyp lathi-charged but brutally
teargassed also. They wanted to pre-
sent a memorandum 1o the concerned
Minister, the hon. Minister of Steel
and Mines. The matter is very scrious
for othor reasons also. The Chiefl
Minister of Madhya Pradesh was also
concerncd with it. Tt was a very legi-
timate demand of the workers, the
non-operational workers who want to
have the same privilege and benefit as
the operational workers there in re-
gard to bonus and other concessions
for the workers. They had a legiti-
mate right to appear before the hon.
Minister. and there is nothing in the
report that appeared in the press to
show that these 15.000 workers who
met the hon. Minister to place their
memorandum before him indulged in
any untoward incident, or that they
were going to give any trouble. On
the refusal of the hon. Minicter to
arceot their memorandum, and  the
Chief Minister also was there and
when they were raising some slorans,
and when there was only a peaceful
demonstration, and when they were
only waiting on the hon. Minister and
the Chief Minister. in a mood of ap-
prehension the nolice started lathi-
charge and tear-gassing.

This is a matter which concerns this
House, and. T would also like to make
a reauest of the hon. Minister of Steel
and Mines, comrade Kumaramanalam
the former comrade Kumaramanga-:
lam—
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AN HON, MEMBER: Ex-comrade.
(Interruptions)

SHRI SAMAR GUHA: Yes ex-
<comrade Kumaramangalam, to make
a statement on this matter.

SHRI DINEN BHATTACHARYYA
{Serampore): Yesterday we gave a
calling attention notice. It was de-
cided that it would come today. What
about the Minister?

MR, SPEAKER: The Minister is in
‘the hospital. The Minister suddenly
had to be removed to the hospital. I
am very sorry about it. Will you
make some statement now or later on?
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MR. SFPEAKER: He is saying that

the information will be given before
the House.

3HRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, I seek vour
permission. I wrote to you about the
jute workers of Kanpur.

MR, SPEAKER: It
raised in this House.

was already
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SHRI S. M. BANERJEE (Kanpur):
I raised the question about the strike
in the J and K jute mill and only be-
cause of this they have started sacking
the tradle union workers.

MR. SPEAKER: It was raised in
this House already; you cannot raise
it a second time.

SHRI S. M. BANERJEE: The
Minister did not make a statement that
day. When I raised this question last
time, you said that you would ash the
Minister to make a statement. The
strike has been there for the last 66
days in Kanpur and many persons sre
being sacked. In view of this you
should request the hon. Minister in
make a statement. Or. let this mill
be taken over by the Government.

SHRI JYOTIRMOY BOSU: Hun-
dreds of workers will benefit if you
kindly ask the Minister to make the
statement,

MR. SPEAKER: Wge shall now take
up the discussion on the next item.

DEMANDS FOR GRANTS—I1973-T4—
contd.

13 hrs.
Ministry oF HEavy INDUSTRY—contd.

MR. SPEAKER: The time allotted
for these demands was five hours; and
three hours and ten minutes are avail-
able. I hope the Parties will stick to
their timelimit.

SHRI D. D. DESAI (Kaira): TIn the
past few hours we have discussed the
demands for grants of the Ministry of
Heavy Industry. This Ministry has
been recently created and that wvery
fact clearly establishes the importance
that the Government attaches to this
sector. The policy in respect of the
general development of heavy indus-
tries has already been announced and
the growth of capacity has been re-
markable, both in the public sector
and the private sector.

There have been, in few cases, non-
utilisation of capacity and carried for-
ward losses. The new Ministry 1s
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charged with a great responsibility of
recovering pasi losses as well as mak-
ing good the established capacity and
1o this exient. ths Parliament may
wish Godspeed. We should not even
mind approving the grants which have
heen reguested in the fullest measure.
The new capacity which is required
to e created is also of a substantial
nature  because, our country was
knewn more to be related to handi-
erafl and coillage industries during the
pre-Christian  era and post-Christian
cera,  In faect, according to Parkinson,
for nearly a thousand years between
2500 B.C. and 850 AD. India was the
largest exporier in the world and all
the gold of the world flowed to India
in relurn for the goods supplied by
India. This was the Indian artisan's
capability.

But, with the industrial revolution,
because of slavery—the bondage we
lagged behind considerably in this
particular field, And now we have to
make good this past period by our
accelerated progress for which the
Ministry is applying its efforts. The
goods which are covered py this in-
dustry are of a very wide nature.
Their importance is so great for they
are related to important sectors or
vital sectors like fertilisers, refineries,
heavy chemical plants, steel plants,
metallurgical industries, smelters for
non-ferrous metals, rolling mills,
power plants railway locomotives,
cement plants, sugar plants, paper and
pulp planis, egquipmentg for material
handling synthetics and textile machi-
nery and a very wide variety of things
are involved. The know-how for all
these things is yet to be fully estab-
lished in thiz country. I am glad that
the Ministry has secured advanced
know-how for example., for hoilers,
that of combustion Engineering of
U.S.A. and for machine tools from
American Tools and so on, many col-
laborations have been obtained., These
would naturally result in a certalh
amount of upgrading of the products
which are already being manufactur-
ed within the country.



